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THE MINISTER OF STATE FOR 
COMMUNICATIONS (PROF. SHER 
SINGH): (a) and (b) It has not been possible 
to trace any such pending case received from 
the North West Moti Bagh Residents Welfare 
Association in New Delhi for installation of a 
Public Call Office. 

Undelivered Registered Letters 

274. SHRI GANESH LAL MALI: 
Will the Minister of COMMUNICA 
TIONS  be pleased to  state: 

fa) whether it is a fact that a number istered 
letters sent by a coloniser of Gurgaon to the 
residents of ivfadanpun, Gurgaon city, were 
returned undelivered coloniser on the plea 
that whereabouts of the addressees were not 
known although the concerned persons were 
present at their residences; 

(b) if so, the number of such registered 
letters returned during the last four months;  
and 

(c) whether Government have made an 
enquiry or propose to make an enquiry into  
the  matter? 

THE MINISTER OF STATE FOR 
COMMUNICATIONS      (PROF.      SHER 
SINGH): fa) No Sir. No case of non-delivery 
of any registered letter sent by any coloniser 
of Gurgaon to residents of Madanpuri, 
Gurgaon has come to our notice. 

(b) and (c) Does not arise. 

Permission   to   Delhi   Police   Personnel   
to sub-Iet share their quarters 

275. SHRI SAWAISINGH SISODIA: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether Government have permit 
ted the Delhi Police Personnel for sub 
letting   sharing   quarters   allotted   to   them; 

(b) if so. what are the details thereof; and 

(c) if not, what are the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 

I F. H. MOHSIN): (a) to (c) The Delhi Police 
Personnel are entitled to rent free 
accommodation. They are normally not 
allowed to sublet or share Government 
quarters allotted to them. However, in special 
cases, the allottee may obtain written 
permission of the allotment officer before 
sharing the accommodation with any person 
other than a dependant member of his family 
or a casual guest. Permission, if granted is 
made renewable at   quarterly   intervals   after  
re-verification. 

S"?ieme for the development of Scheduled 
Tribes in Maharashtra 

276. SHRI DEORAO PATIL: Will the 
Minister of HOME AFFAIRS be pleas 
ed  to state • 

(a) whether it is a fact that the Maharashtra 
Government have submitted to the Central 
Government a scheme for 1974-75 for the 
development of Scheduled Tribes  in  that  
state: 

(b) if so. what are the details thereof: and 

(C) what action Government have taken 
thereon? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI F. 
H. MOHSIN): (a) to (c) The State 
Government have sent the proposals under the 
annual plans for the welfare r Scheduled 
Tribes for 1974-75 which include schemes 
under education, economic development and 
health programmes. An outlay of Rs. 1.75 
crores has been approved for the total 
schemes of backward classes including 
Scheduled Tribes under the State Sector. The 
State Government have also been asked to 
prepare plans for areas of tribal concentration  
and detailed projects. 

Postal facilities in Rural Areas of Maha-
rashtra 

277. SHRI DEORAO PATIL: Will 
the Minister of Communications be plea 
sed   to  state: 

(a) whether it is a fact that the postal 
facilities in rural areas especially in Adi-wasi 
areas of Maharashtra are very poor: 

Co) if so, what are the details thereof: 
and ----- 
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(c) what steps Government have taken to 
improve  the service in  those area-?'.' 

THE MINISTER OF STATE FOR 
COMMUNICATIONS (PROF. SHER 
SINGH): (a) and (b) No, Sir. In Maharashtra 
there are 8428 post offices in rural areas 
including 259 in Adiwasi areas. On an 
average, there is a post office for every four 
villages serving a population of 4109 as 
against the All India averages in this respect 
of 6 villages and 4700 population. 

(c) During the Fourth Five Year Plan 1194 
post offices have already been opened in the 
rural areas of Maharashtra. 38 of these P.Os. 
have been opened in Adiwasi areas. 

Tribal Development Blocks in Maha-
rashtra 

278. SHRI DEORAO PATIL: Will the 
Minister of HOME AFFAIRS be pleased 
to  state: 

(a) whether it is a fact that the Maharashtra 
Government have sent any scheme to the 
Central Government for opening Tribal 
Development Blocks in that State under the 
scheme for educational and economic 
development of backward classes; and 

(b) if so, what action Government have 
taken in the matter? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI F. 
H.   MOHSIN):   (a) Yes, Sir. 

(b) With the commencement of the Fifth 
Five Year Plan, it has been decided to 
formulate a sub-Plan for the Tribal areas and 
to prepare integrated area development 
projects so as to cover the entire area having 
more than 50% tribal concentration. The 
existing Tribal Development Blocks and the 
areas under new Tribal Development Blocks, 
proposed by the State Government, which 
have more than 50% tribal concentration, will 
be covered in the new tribal development 
projects. 

Production of Electronic Goods 

279. SHRI JAGJIT SINGH ANAND: 
Will the PRIME MINISTER be pleased 
to state: 

 
(a) whether it is a fact that foreign 

e'ectronic companies like Telefunken India 
Ltd., and subsidiaries of large business I -
.uses like Nelco have been exploiting s nail 
scale industries in the field of T.V. receivers 
by taking over their production a^.d selling 
them under their own brand names;   and 

(b) if so, what action Government propose 
to take to give protection to small scale 
industry in this regard? 

THE PRIME MINISTER (SHRIMATl 
INDIRA GANDHI): (a) Government have 
seen in the press advertisements by some 
units in the organised sector marketing under 
their brand name T-V. Receivers presumably 
made in the small scale sector. 

(b) The   matter   is   under   consideration.  

Sale of truck tyres in black-market 

280. SHRI JAGJIT SINGH ANAND: Will 
the Minister of INDUSTRIAL DE-
VELOPMENT AND SCIENCE AND 
TECHNOLOGY   be  pleased   to  state: 

(a) whether it is a fact that for a long time 
there is acute shortage of tyres used by  trucks  
in   the  country; 

(b) whether the shortage has resulted in 
black marketing prices being charged in 
various parts of the country which are twice  
the  fixed  company  prices;  and 

(c) if so, what action Government propose 
to take to make available truck tyres to  actual  
users  at company  prices? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI M. B. RANA): (a) to (c)  
A statement  is  attached. 

Statement 

(a) to (c) There has been a shortage of tyres 
and tubes for some time particularly in the 
category of tyres and tubes for buses and  
trucks. 

Reports have appeared of certain categories 
of tyres particularly for buses and trucks 
being sold at a premium. However, 
Government have not made any specific 
enquiries to determine the quantum  of 
premium charged. 


